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(a) whether it is a fact that the 

Duraapur Unit of Hindu.taD Fertilizer · 
Corporation Limited is remaininl idle 
for several montba; and 

(b) if so. the realOns tbereof '1 

THE MINISTER OF STATE IN 
THE DEPAllTMENT OF FERTILI-
ZEllS <SHRI K. NATWAll SINGH): 
(8) and (b): No, Sir. The DUrJaPur 
Unit of tbe HFC was stopped for 
planned turn around dorm. May, this 
year. Thereafter, due to repeated 
equipment breakdown and power drawal 
restrictioas from the power arid; tho 
plant is yet ta stabilise on a sustained 
basis, bot it bas operated intermittently 
and prodilled certain quantitY of area. 

DistribatiOD of S.rplus ~ Land to 
La.dless 

1244. SHlU ZAINAL ABBDIN: 
Will the Minister of AORICUL TUllE 
be pleasCd to state : 

(a) the area of surplus land likelY 
to be available for redistribution among 
the laDelle .. in tbe Seventh Plan period, 
State-wise; 

(b) whether IUch redistribution of 
nrpius land is likely to be completed 
by States durin. the Seventh Plan 
peri~; aod 

(c) jf Dot, tile atepa proposed to' be 
t.kn iD thit rcpr. ? 

THE MINISTER OF STATE IN 
-TIlE DEPA .. ntENT OF llUllAL 
DEVELOPMENT (SHRl CHANDULAL 
CHANDltAKAB.) : (a) to (c). It is Dot 

-PoMible to a.... tbe ext eDt of 
sarplulland likely to be available for 
diaUibutioD amon. the lan41e. in tbe 
Seveatll Plan period because a larJe 
area of about 1 '.1' lath acrel of land 
out of the cleclared I1lJPlul il looted 
up in litiptioa ill eourta. Bowe\'Ol9 as 
per tbe iDformatioD available at dW 
COJDIHDCcmeDt of the Scveath Plan the 
Stat~wile estent of area estimated to 
_ availaWe for 4istrilNtion il Civea in 
tbe utoIDIDt ti\'lll "OW. 

While the Govoroment of India hat 
imprelBed upon tbe State GovCl'Dlnenta 
to complete distribution of surplus 
land during the Seventh PlaD period, 
however J the prolI'ess of distribution 
would depend upon the availability of 
aurplus land after duc' determinatioD 
by courts. 

]n a conference of State Revenue 
Ministers held in May, 1985, it was 
impressed upon the States to take 
necessary administrative and legislath'e 
action to get cases involved in litiga-
tion in revenue and other courts decided 
expeditiously. Creation of tribunals 
under Article 323B of the Constitution 
and/or creation of special courts! 
Benches in High Court in consultat ion 
with the concerned High Courts for 
quick disposal or ceilinlland cases was 
a110 suggested to the Stat eS. 

State/Union Area a vaila ble 
Territory 

1 2 

Andbra Pradesh 58638 

Assam 36265 

Bihar 16841 

Gujarat 36419 
Haryana 4881 

Himachal Pradesh 14629 

Jammu It lC.asbmir 

Karnataka 4694 

Kerala 5190 

Madhya Pradesh 21458 

Mabaralhtra 29212 

MaDipur 60S 

Oriua 3814 

Punja" 89 

Rajasthan' 11746 
Tamil Nadu 7295 

Tripura 44.\ 



1 2 

Uttar Pradesh 2078 

West Benaal 31168 

D&N Haveli 160 

Pondicherry 371 

Delhi 

TOTAL: 296056 

Income of Workers Employed in 
Brick Kilns aod Tea Industry 

1245. SHRI AJOY BISWAS: Will 
the Minister of LABOUR be pleased 
to state: 

(a) the total estimated average 
daily number of workers employed 
during 1982, 1983 and 1984 (State-
<wile); and 

(b) the avtrage annual earning of 
w.orkecs employed in brick kilns and 
tea industry ? 

THE MINISTER OF STATE OF 
fHB MINISTRY OF LABOUR (SHIll 
T. ANnAB): {8> The latest awilable 
data reprdinl the total estimated 
average daily employment in factories 
are available for the period 1982. A 
atatement indicatinl the figures (State-
wise) is givea below. 

(b) The data OD the averale annual 
earninlS of workers employed in brick 
kilns and tea industrY arc not maintai-

. ned. However, the avera Ie earnings 
(before deductions) per manday worked 
of the worken in the manufacturo of 
Food Products (Hyckolenated OiJs, 
Tea, Coffe and c..waut ProcessiDI, 
Animal feed and starch etc, were 
Ra. 8.70 in 1918.79 ~ccordinl to tbe 
Indian Labour Year Book, 1 ~84 tbe 
latelt available. 

StateJBeDt 

Estimated average daily emploYlMnt 
In faclllries .rillg 1982 (p) 

State/Union 
Territory 

1 

Andhra Pradesh 

Assam 

Bihar 

Gujarat 

Total Estimated 
Average daily 
employment 

1982 

2 

526,477 

89,244 

4'O~8S8 

694,652 

Haryana 213,143 

Himachal Pradesh 13,900 (B) 

. Jammu and Kashmir 22,714 

Karnataka 492,18S (E) 

Kerala 288,S23 

Madbya Pradesh 415,972 

Maharubtra 1.151,98S 

Manipur 2,617 

Mepalaya 2,552 

Orissa 107,(;54 

Punjab 240,196 

Rajasthan 173,324 

Tamil Nadu 190,103 

Tripura ' 18,3'8 (S) 

Uttar Pradesh 548.617 (E) 

West Bensal 911,195 

Andhaman & Nicobar 4,110 
Islands 

Cbandilarh 14.1 J' (8) 




